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are booked on first come first serve
basis. However, exceplions can be made
for spotg of public interest such as thf)se
relating to Family Welfare, eradicaticn
of Malaria, Spots from the State Gov-
ernments etc.

(b) 52 (Fifty two) agencies requesteg
for the Super ‘A’ time during the
months of November, December, 1979
and January, February, 1980.

(c) The information is given in state-
ment-I, laid on the Table of the
House. [Placed in Labrary. Sc¢e No. LT-
56680] Ve

(d) Yes Sir. On checking it has
been found that there are four agencies
out of which each pair has common
address but their proprietors are difle-
rent (list of such agencies is enclosed
in statement-II laid on the Tuble of the
House. |Placed in Library. Sce No.
LT-566/80]. Iowever, the bookings
are given strictly in accordance with
the norms laid down,

(e) No, Sir.

SHRy T, S. NEGI: The reply to (a)
is wrong. The policy is correct thai
time is allotted on the Dbasis of first
come first served, but thig was not done
by the Station Director, Delhi. Facts
may be verified. 1 have received many
complaints in this connection and
particularly about this officer,

Hon, Minister, you must know that
the present S*at.on Director, Commer-
cial Service, Al India Radio, Delhi,
has allotted super (A) time to some of
his favourite agenciez and also given
registration to some parties without
verifying the facts and in return
obtained cash ond advertisementy fcr
political partiecs in the mname of
Rajinder Nagar Cultural Society,

Is it not a fact that the agencies men-
tioneg in reply to (d) are working in
the same room but with different
names? I would like to know whether,
before giving registration, the facis
were thoroughly checked up by these
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authorities, and whether there are any
instructions from the Ministry that
office  accommodation and the staff
employed and the bank account as
claimed by the agencies must pe veri-
fied by the concerned guthority person-
ally. I would like to know whether
the facts were verified in those cases
mentioned in the reply.

SHRI VASANT SATHE: Unfortunate.
ly, my hon, and learneqd friend has re-
peated a question which was probakly
givn to him. Al that I have answered
already, If there zre any specific cases,
instead of generalising, if he writes to
me, I will find out and let him know.

Rural Ejlectrification

*111. PROF, K K. TEWARY: WwWill
the Minister of ENERGY AND IRRI-
GATION AND COAL be pieased to
lay a statement showing:

(a) the names of States in which
cent per cent rural electrification has
been achieved;

(b) the names of the villages in the
State of Gujarat which are going to
be electrified during the Sixth Five
Year Plan;

(c) whether the State Government
of Gujarat hag requested the Union
Government for ailocation of sufficient
funds for this purpose; and

(d) if so, the details in thig regard?

THE MINISTER OF ENERGY
AND IRRIGATION AND COAL
(SHRI A B. A, GHANI KHAN
CHAUDHURY): (a) to (d). A state-
ment is laid on the Tabkle of the
jHouse.

Statement

NAMES OF STATES ACHIEVED
CENT PER CENT RURAL ELECTRI-
FICATION

(a) Cent per cent rural clectrifica-
tion has been achieved in the States
of Haryana, Kerala and Punjab and
Union Territories of Chandigarh, Delhi
and Pondicherry,
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{b) The Draft Sixth Five Year Plan
envisages electrification of 7,250 wvil-
lages in Gujarat. It is not possibie
at this stage to indicate the names
of all the villageg that are likely to
be electrified during the Sixth Pan.

(¢) and (d). To achieve the above
target in rural electrification, the
Draft Sixth Pian for Gujarat provid-
ed for an outlay of Rs, 56.00 crores
comprising of Rs. 30.00 crores under
Normal Development Programme Rs
23.5 crores from R.E.C. finances and
Rs. 2.5 crores under Revised Minimum
Needs Programme. To quicken the
pace of rural electrification in Guja-
rat as well as i other States, certain
steps have been taken in the last
2 months. Detlailed discussions have
been held on pending and proposed
rural electrification schemes with
the individual State Eleetricity
Boards by the Rural  Electrification
Corporation and the Ministry of En-
ergy. At these meetings, the prog-
ress of individual States was review-
ed and the constraintg regarding fin-
ances and materials identified, Firm
programmes of action have been in-
dicated for each State for the werk-
ing season before the coming mon-
soon, as well as for the entire yeer
1980-81. The progress of weork in
this regard is being monitored
closely by the Rural  Electrification
Corporation and the Ministiry of En-

ergy.

SHRI MAGANBHAI BAROT: Un-
der the REC, a schems for the elec-
trification of 70 villages in Gujarat
wag sanctioned in 1978. The hon, De-
puty Minister or Energy came, and
#t was initiated, and two villages
were electrified, but during 1977—79
not one more village has been elec-
trified. May I know why it has not
been done?

'

SHRI A, B, A. GHANI KHAN
CHAUDHURI: The then. Member
ig talking of the Janata Party rule.
Unfortunately, durinz their rule
you wil} find everywhere a disap-
pointing picture With regard to
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the REC programme, the same thing
happened. We are trying to stream-
line the whole thing. 1 bave already
met most of the Chairmen of the
Electricity Boards. There seem ic be
certain constraint; for example scar-
city of insulators and aluminium, We
have already d=cided to impurt about
75,000 tonnes of this material.

We have also requested the manu-
facturing units of Insulators to ex-
pand and step up their production. I
think, with all these measures, the
Rural Electrification Programme will
progress at a good pace.

. @wstw.§ e aiE e or
qisAT & wiady &€ arEr ¥ fawst e
¥y & v g owfww asoEe gTw oS
TEARY AT &Y oy 2 ar gewy g &)
ST & 1| TEE A W owigET €37 @A g

WEs WERQ ¢ MY FHA  AG

SHRI KAMAL NATH: Is it true
that the previous Government dad
not pay attention to the electrification
of Gujarat because of their own in-
fighting?

SHRI A, B. A. GHANI KHAN
CHOUDHARI: It may be some thing
like that.

SHRI BAPUSAHEB PARULEKAR:
In reply to part (a) of the question,
the hon. Min:ster has mentioned cer-
tain States, where cent per cent rural
electrification has been achicved. I
would like to kmiow from the Minis«
ter:

(a) whether it is fact that even
if one house in a village is electri-
fled, for the purpose of gstatistics, it
ig taken that the entire village is
electrified;

(b) whether the reply given to
part (a) is based on such collection
of statistics;

(c) whether the hon,  Minister

did mot feel that this is giving
wrong information to the  House;
and
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(d) whether the Government pro-
poses to change this system of
collecting data and if not, why?

Instead of making, aspeech Ihave
only divided my question into four
parts.

SHRI A. B. A, GHANI KHAN
CHAUDHURI: We have a standard
and by that standard, we see whether
a particular village is electrified.
After all, the Rural Electrification Cor-
portion is not a charitable institu-
tion, They also look into the de-
mands, underground water resources.
All these factors are taken mto con-
sideration. I d¢ not have any infor-
mation at my disposa. to inform the
hon. Member that the Rural Electrifi-
cation people have given wrong infor-
mation,

st graar mifeer o Tsroa § arfearfaa)
£ W § sAfefrdwa gut & afsy ow
srgi mfsafaal sl gfo=i & afeasd
Fgt ®% arel  fasrer Y g adr € s
Sg dt T IE ¥ Wy g@fefedww
g2 wgr wsfgarfasi @ik gefeet #r
afegt st TR w T & S afesdi Wy
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g @ 4 gw A fawwr z &7 SneEl ?

SHRI A. B. A. GpANI KHAN
CHAUDHURI: We will give the
top most priority to Harijan bastis
and tribal areas,

SHRI K, A, RAJAN: Does cent
per cent electrification of a wvillage
mean drawing a line or giving lights
to all the consumers of that village?

SHRI A, B. A. GHANI KHAN
CHAUDHURI: As Ihavesaid alrea-
dy, I do not have such information.
I will pass on this information, But
there is another issue to be looked
into. 1t is, if 2 particular village is
€lectrified, assuming that the conten-
tion of the hon. Member is. ..

MR, SPEAKER: That is too far
fetched now.

Question No, 112.
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*112. st TR ww ot oW oqen
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THE MINISTER OF INFORMA-
TION AND RROADCASTING AND
SUPPLY AND REHABILITATION
(SHRI VASANT SATHE): (a) and
(b). No, Sir. No advertisementis are
given against policy. However with
a view to remove the imbalance Gov-
ernment is considering the review of
the advertisement policy so that small
and medium newspapers get more en-
couragement.

-
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